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BEFORE THE SUPREME COURT SPECIAL LOK ADALAT
PROCEEDINGS OF

Civil Appeal No(s). 9723-9724/2024

SURESH PRATAP SINGH                                Appellant(s)

                                VERSUS
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DR. ADITYA SONDHI, SENIOR ADVOCATE
MS. N.S. NAPPINAI, SENIOR ADVOCATE
MS. SHRIYA MAINI, ADVOCATE-ON-RECORD

For Appellant(s) : Mr. Bhakti Vardhan Singh, AOR
                   
For Respondent(s) :Mr. Devendra Kumar Shukla, AOR (Not Present)
                   

A W A R D

1. We have heard the learned counsel appearing for the

petitioner  and  also  interacted  with  the  Secretary,

District Legal Services Authority (DLSA), Lucknow. 

2. None appears for the respondent.

3. It was informed by the Secretary, DLSA, Lucknow that

the settlement could not be arrived at between the

parties. 

4. Accordingly, Registry is directed to list the matters

before a regular Court in accordance with Rules.
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